FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S. KAMCO CHEW FOOD PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of corporate debtor M/s. Kamco Chew Food Private Limited
2. | Date of incorporation of corporate debtor | 15.03.2012

3. | Authority under which corporate debtoris | ROC, Madhya Pradesh

incorporated / registered
4. | Corporate Identity No. / Limited Liability U15400MP2012PTC027971
Identification No. of corporate debtor
5. | Address of the registered office and Office No. 706-711, Princess Business Skypark,
principal office (if any) of corporate debtor | PU3 Commercial Scheme No. 74, Indore, Madhya
Pradesh

6. | Insolvency commencement date in respect | 22.09.2026 (order uploaded on 28.09.2026)

of corporate debtor
7. | Estimated date of closure of insolvency 21.03.2027
resolution process

8. | Name and registration number of the Ms. Aakriti Sood
insolvency professional acting as interim IBBI Registration No.:
resolution professional IBBI/IPA- 002/IP-N01224/2022-2023/14221

9. | Address and e-mail of the interim resolution | Flat No. 1804, Tower 30, Lotus Boulevard,
professional, as registered with the Board | Sector 100, Noida, Uttar Pradesh - 201301
E: contactaakritisood@gmail.com

10.| Address and e-mail to be used for Flat No. 1804, Tower 30, Lotus
correspondence with the interim resolution | Boulevard, Sector 100, Noida,
professional Uttar Pradesh - 201301
E: cirp.kamcochewfood@gmail.com
11.] Last date for submission of claims 12.10.2026
12.| Classes of creditors, if any, under NA
clause (b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13.| Names of Insolvency Professionals NA

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14 (@) Relevant Forms and A) https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | B) NA

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/s. Kamco Chew Food Private Limited on
22.09.2026.

The creditors of M/s. Kamco Chew Food Private Limited are hereby called upon to submit their
claims with proof on or before 12.10.2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means. A financial
creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry
No.13to actas authorized representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. -sd

Aakriti Sood
Date: 29th September, 2026 Interim Resolution Professional
Place: Indore, Madhya Pradesh Reg No: IBBI/IPA-002/IP-N01224/2022-2023/14221

AFA certificate No: AA2/14221/02/300627/204418
AFA Valid up to: 30-June-27
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" APPENDIX -1V-A - E-AUCTION-PUBLIC SALE NOTICE of IMMOVABLE PROPERTY/IES
EAUCTION SALE NOTICEFOR SALE OF IWMOVEABLE ASSETS UIDER THE SECURITISATION AND RECONSTRUCTION OF FNANCIAL ASSETS AND RBL BANK LTD.
sl ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002) REGISTERED OFFICE: 1st Lane, Shahunuri. Kolhapur-416001
LS Rco. Off- 5" Floor, Aniriksh Bhawan, 22 K. G. Marg, New Delhi~110001, Ph..-011-23357171, 23357172, 23705414, Web:-www.pnbhousing.com RBLBANK REGISTERED OFFICE: st Lane, Shahupuri, Kolhap )
Branch Address: 8th Floor, DCM Building, 16, Barakhamba Road. C.P., New Delhi — 110001 apno ka bank  National Operating Centre : 9th Floor, Techniplex-I, Off Veer Savarkar Flyover, Goregaon (West) Mumbai - 400062.
Notice is hereby given fo the public i | and in particular to the b & 1t indicated in Coll -A that the below described i bl
SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA [RVETERICRURCIE e st st M el e GOLD AUCTION CUM INVITATION NOTICE
= In Lolumn no-f € authorize Icer O S lousing Finance Limited/secured Creditor, will be sold on )y an ] i ] H ili H
st Floor, Atma Ram OUS.e, ) OStOX arg, New Delhi . HATEVER TI-)E E IS BASIS” as per the delails mentioned below. Nofice is hereb){ given to borrower(sjimortgagor(s)Legal Heirs, Legal Representative, The pglow mennoned borrower has been sgrvgd wnh demand notices to payloutstandmg amounttowardsth.eiloanfauhtyagam.st gold ornaments
Website — www.sidbi.in gwh,ether Known or Unknown), 9X90Ut0f(3g administrator(s), SU.CCSSSOF(S{ assignee(s) of the resgectlve borrowers/ mortga OT(SJ since deceased) as the case ma ("Facility") availed by them from RBL Bank Limited. Since the borrower has failed to repay dues under the Facility, we are constrained to conductan
e indicated in Column no-A'under Rule-8(6) & 9 of the Security Interest Enforcement Rules, 2002 amended as on date. For detailed terms and conditions o ion of the pledaed qold d ionedinthe bel bl
SYMBOLIC POSSESSION NOTICE (For Immovable property) e, please refer to the link provided in M/s PNB Housing Finance Limited/secured creditor’s website i.e. www.pnbhousing.com. auction of the pledged gold ornaments on dates mentioned i the below table. ) o
[See Rule-8(1) of the Security Interest (Enforcement) Rules, 2002] Loan No. Name of the | Demanded [Natureof| Description of the Properties [Reserve| EMD _[LastDate of Bi Date of ~[Known Encum Inthe event any surplus amount s realised from this auction, the same will be refunded to the concerned borrower and if there is a deficit post the
Whereas, the undersigned being thye authorized officer of the S;nall ndustries (;Blfar}'g,‘:{g’rffggf{{e"i‘r'fﬂ A[',g‘t’é'"é& G mortgaged (D) (&Pﬂc(%) 1%8{ %?ba’ms'g)" b A c"?&ﬁﬁ?“ﬁ auction, the balance amount shall be recovered from the borrower through appropriate legal proceedings. RBL Bank has the authority to remove
) " ) N . j i ¥ following account from the auction without prior intimation. Further, RBL Bank reserves the right to change the Auction Date without any prior
Development Bank of India (SIDBI), a corporation established under the Small Industries °ﬁ§?ﬁl{‘,§°ﬂ&ﬁﬁ7mif‘h"§&‘( Physical N?rsoléityARCTPhaPé%H No. B%%gpoagll 24?050'00 24%'00 8102 1 Y M- wllt-)lv’jr?t notice. ¢ P ¢ ¢ e
Development Bank ofIndia Act, 39f 1989 and having its Head Office at'SIDBI Tower' 15 E?oo.e?rzje"o‘?:trgﬁlgﬁ:erb' stlg Iest@18"/ a. as aj I"\g:glg 'ﬁcl':‘dras:f: -4e6 2stt)ezszcost charges etc. incurred upto the date of payment and/or real '!t'on thereof.
3 T Wi ul Inter .a. I inciael Xpenses, " If C. Incurred uj e €l 1Zall reof. . g il i i
Ashok Marg, Lucknow 226001 and a branch office at 1st Floor, Atma Ram House, 1, | |-+%3 he best knowiedge and inforration e h%rized Officer of PNBpHousing Finance Cimited; there are o ofher enaumi ra);\ces claims in respect of above Sr.| Account Branch | Borrower's Details °f,G°|d Gold Auction | Branch Auction
Tolstoy Marg, Delhi - 110001 under the Securitisation and Reconstruction of Financial g]ggnon?tg] jn/]ﬁnovab(\je _ls_ﬁcured ass?ts excepﬁ wha(t |)s/b,|sglosed inthe Co{ug]? ,od- . Fudrtheﬂr such e&]cung#rances ,tto ?{:hatered/?mdb the sugcess ul pura:haser/ No.| Number Name Name Ornament (in gms) Venue Manager Name | Date &
. : ! idder at hisiher end. The prospecfive purchaser(s)/bidders are requested to independently ascertain the veracity of the mentioned encumbrances (1.) As on I |
Assets and Enforcement of Security Interest Act, 54 of 2002 (the Act) and in exercise of | | date, mglre is no r?rd7r res’%r%m’i)ng ?ndpodr ctottm imunctictm PIEIBHF(II_rthe auth}gr(%egTﬁﬁ\ceryof PI,NBHFL I]rom ?ﬁl(lj'}ég' aligr‘a%ing ?ng/or r?,iusposing, oét e gbo}/le & M9b|lg No. Time
i i i Immovable properties/securea assets and status Is mentioned in column no-| 5 € prospective purchaser/bidder and Interested parties may inaependen K i -10-.
powers conferred under S.e ction 13(12) read ?’V'th rule 3 of the Security Imer.‘eSt take the inspection of the pleading in the proceedings/orders passed etc. if any, stated in colur%n,n_o- . Including but not Jimi edtotheti?[e of the dgcume%ts ofthg 1. 809011238130 | Dhar SUNIL JAT TOTAL_GROSS_WT 55.9 | Shop 21-22, Kashi Baghh, Sanjay_Slngh 29 ?02026
(Enforcement) Rules, 2002 fssued a demand notice dated 28th January 2026 calng | |peianig el avaiae i o NI ang st emsotes 1 fespegis ot sibmitngenderod pplcelon ormor making Ol Thebgers) TOTAL IMPURITY | 00| Oran Madhya Pradesn - S0l B
R 1 i I 1 NAIti IS auction WIS € Dl m. (9.) Ple: note In terms of Ru 0l urit re If Nt) RU = .
upon the borroweersA_.K. TeChI.PLtthUQh its proprietor Smt. Foziya Khanto re.pay 2002, thg bidder(s)/the purchaser is legally bound to degposit 25% of the amount of sale price, (inclusive of earnes& mone )on,thegame day or not |ater than nex TOTAL STONE WT 15 454 001 9754548400 1005:00
% _ | .
the amount mentioned in the notice being Rs. 98,01,300.16/- (Rupees Ninety-Eight #}orlélng d,elly.thhe satll(eEmfay be corggn?d |n2Baa/20u_|[ r?f (bidder(s) %I% af}?ﬁ receuft of 25.do of {,he sale pl'ltcﬁ bytthg sgcure,lc&egm% in accr?r ancet r\:vltqugle 9‘(f2) of PM
. A e Security Interest (Enforcement) Rules, 2002, The remainin of the s sale consideration amount has to be deposited by the purchaser within 15 days'from
Lakhs 0"? T‘h°usa"d.T|"'fee Hundred and Sixteen paisa only) dfle ason 28/01/2026 | |the daltteu 0_t risgck?ov(g o g::mentth ofdsatleuconfirmati?n letter tand \g def::uf\t%f guch depcg_sit, tge. atuhthorizlgd oﬁf\per §hallltfgitrfeit thdef art ggynpte?t of salde const\ ?]rahtign TOTAL_NET_WT 53.8
-1 amount within ays from tne date or expiry of mandatory period oi ays mentioned In the sale confirmation letter ana the property/secured asset sha H i
togather with |ntere§thth|n 60 daysfrom-the date 0frece|ptpfth§ said notlce.l resold as per the proyvis‘ons of Sarfaesi Ac’tj. 4.)FM/s C1 |n'§i§ Private Limite)(li would be assist\i/r\}g the Authorised officer in condugtin% say\et rol ? an e-Auction Intendlng bidders should Con?amo the Branlch Manager .
The borrower having failed to repay the amount, notice is hereby given to the _havmgt_ns Cfotrﬁorate oﬁwce atbltﬁlot_NoihGSB%r% oor, Stemord 4%4, Gurg?r?n' aryanaf1220(_)3t t_ebsne-r\?rww.{xankeaué_cnotns.cg1mMFRorsaI{1 | &esisance Eer\{atg(% tﬁ For detailed Terms and Conditions, please visit to the RBL Bank respective Branches.

- i Inspection ot the property or obtaining the bid Documents and Tor any other query or Tor registration, you have (o co-orainate wi . ol . . 3
borrower/Mortgagor/Guarantor (1) Mis AK. Tech IPL (Borrower), Flat No. HIG-506, Nice Fréa No. 1800 120 880 , E-Mail: a%ction@pnbhousing.com, Y ithorised Person of BNBHFL or refer to www.pnbhousing.com. Place : Madhya Pradesh Authorized Officer
Space Apartment, Near Truba College, New Jail Road, Ward No. 75, Badwai, Huzur, | | Place:- DELHI, DATE:- 29.09.2026 SD/- AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED | | Date : 30-09-2026 RBL Bank Ltd.
Bhopal - 462038 and also at Khasra No. 268/1/2, Village Kelkachh, P.H.N-42/46, Rajasv
Nirishak Mandel - Maheshwar, Tehsil Bareli, District-Raisen, M.P. - 464668 and, (2) Smt.

Foziya Khan (Proprietor/Guarantor), Flat No. HIG-506, Nice Space Apartment, Near
Truba College, New Jail Road, Ward No. 75, Badwai, Huzur, Bhopal - 462038, and the ‘ SHUBHAM HOUSING DEVELOPMENT FINANGCE CO. LTD.
public in general that the undersigned has taken symbolic possession of the property Corporate Office : 425. Udyog Vihar Phase IV, Gurgaon-122015 (Haryana
described herein below in exercise of powers conferred on him/ her under sub section (4) shubham p -o0, Y00 . > o (Hary . ).
of Section 13 of the Act read with rule 8 of the Security Interest (Enforcement) Rules, 2002 Ph.: 0124-4212530/31/32, E-Mail : customercare@shubham.co Website : www.shubham.co
onthis 24th September 2026. POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
The borrower/guarantors in particular and the publicin general s hereby cautioned notto Whereas the undersigned being the authorized officer of the Shubham Housing Development Finance Company
deal with the property and any dealings with the property will be subject to the charge of - . e 8 " .
the Small Industries Development Bank of India for an amount Rs. 1,10,64,541.90-and | | _==|ndiaShelter INDIA SHELTER FINANCE CORPORATION LTD. Limited (hereinafter called Shubham) under the Securitisation and Reconstruction of Financial Assets and
interest thereon. The borrower's attention is invited to provisions of sub-section (8) of Regd: Off.: Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section 13(12) read with rule 3
section 13 of the Act, in respect of time available, to redeem the secured assets. Home Loans Branch Office : Madhya Pradesh of the Security Interest (Enforcement) Rules, 2002 issued demand notice calling upon borrowers to repay the amount
. Descriptipn of the Immovable.Property POSSESSION NOTICE FOR IMMOVABLE PROPERTY within 60 days from the date of receipt of the said notice.
ﬁ” tg%S?e&Pﬁ; an_(ti P?fze! OLRESLdem'al F?OKt adbmeBasurll_HS\lA?n ;fﬁaosf 7F§0|.SCI-LFL S\AUIW%Y Whereas, the undersigned being the authorised officer of the India Shelter Finance Corporation Ltd, under the securitisation | | The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the
0. , situated in Aabadi area of Kasba Bareli, Ward No. 5, Police Line Ward, and reconstruction of financial assets and enforcement (security) interest act, 2002 and in exercise of power conferred undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
Patwari Halka No.21/30, Tehsil-Bareli, Districl-Raisen, MP butted and bounded by: East- under sectjon 13(12) read with rulel3 of the sepurity intergst (enforcement) rules, 2002, issued a Demand Notice on the date Sectiong13(4) of the SaiF(’i Act read with rulz 8pof t{]e Security Interest Enforcement) Rulesp 2002
House of Anisha Bee, West- House of Ramkunwar Bai, North- Passage, South-Police noted against the accountas mentioned hereinafter, call]ng upon the borrower and also the owner of the property/surety to X ° o ’ Yy h g : _ )
Quarter ;epay the amount within 60 days from the date of the said notice. Whereas the owner of the property and the other having The borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealing with
: - - ailed to repay the amount, notice is hereby given to the under noted borrowers and the public in general that the ; f : : i
Date: 24th September 2026 Sdi- Authorised Officer | | undersigned has taken Possession of the Properties described herein below in exerdise of the powers conferred on | | 1€ Property will be subject to the charge of Shubham Housing Development Finance Company Limited for an amount
Place: Bhopal Small Industries Development Bank Of India | | him/her under section 13(4) of the said act read with rules 8 & 9 of the said rules on the dates mentioned against each detailed below and interest thereon.
:ﬁ;ogg;“'r\]lgmlim Egr;?\ggg;tf;ﬁ:sﬂ'm:ag :f:a é?sclgttlg"tf] ('en 3;;?:'0'? l’:%fizbé ﬁ;l;é'fgler?azgtet% g?;‘l)g'ttigrt]hEtgf%l?eamygerﬁoaunrg The borrower's attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available,
mentioned as below and interest thereon, costs, etc. to redeem the secured assets. Details are as below:
Name of the Borrower / Description of the Charged Date of Demand S. Demand Notice Affixation
Guarantor (Owner of the IMortgaged Property (All the Notice, Amount Date of No. LB L Date & Amount Secured Asset Date
Property) & Loan Account e e e Due as on Date of | Possession gy FPRITPY 29-06-2026 | House No. 303 Kannu Patel Ki Chawl Chhoti Khajrani,
o Mr/ Mrs. Radha Bai Wi Al o " T d Gram Panchavat 4/20 25.09.2026 IDR_1305_007385, (LEGAL & Indore, Madhya Pradesh — 452001 / Area of the Property | 2g.09-2026
H H r./ Mrs. Radha Bai W/o piece and parcel of Land, Gram Panchaya .09. . : . }
sidbi Dhannalal Panji House No. 461, Ph No. 63, Ward No.11,|  Rs. 464317 | Symbolic g/EuIT.)areRQI‘\I':EgAIE)‘:-ISl\HNK:RI %3,44,639/- |: 800 Sq.Ft/ Boundaries of the Property : East - House
Mr./ Mrs. Dhannalalgram Gram Badagaun Khachrod Dist Ujjain 456337 | (Rupees Four Lakh - No.302, West - Road, North - Road, South - House No.27
SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA Badagaon Madhya Pradesh. Dimensions: 25 X 19 Ft. Total Sixty Four :-LAESGHA'}.AI?IE’IR) PRAVEEN
i Landmark Sarkari School Ke | Area : 475 Sq.ft. or 44.12 Sq.mtr. Boundary: (As | Thousand Three
st Floor, Atma Ram HOUS?’ 1, T0|St0¥ Mg_rg, New Delhi-110001. Pass, Khachrod per title deed) East-House of Kanhaiyalal, West- [Hundred Seventeen LASHKARI S/o Late Shri.
Website — www.sidbi.in 456337 Madhya Pradesh Road, North- House of Govind Singh, South-| Only) with further MAHESH LASHKARI,
Loan Account Number House of Prabhulal Ji. (Actual at site) East-House | interest applicable
SYMBOLIC POSSESSION NOTICE (For Immovable property) HL45CHLONS000005052926 | of Kanhaiyalal, West- Road, North- House of | from 11.04.2026 (slflfl?kufll.r:\)sll-lalg\:lmt
[See Rule-8(1)l of the Sgcurlty Interest'(Enfortfement) Rules, 2002] ' (Ratlam-1) Govind Singh, South-House of Prabhulal Ji. (LEGAL HEIR) Late St
Whereas, the undersigned being the authorized oficer of the Small Industries | ¥y es “Sarekunwar All piece and parcel of PHN. 61, Survey N. -|  13/04/2026 | 25.09.2026 MAHESH LASHKARL
Development Bankoflndlla (SIDBI), a corporation e.stalbllshed undgrthe|SmaII Industrles Mr./ Mrs. Shankarlal 97(B), Plot No. - 77 & 79 Village - Mala Khedi Rs. 677641/- Symbolic
Development Bank of India Act, 39 of 1989 and havingits Head Office at'SIDBI Tower'15 | { Mr./ Mrs. Pavan Tehsil -khachrod & Distt. - Ujjain Madhya Pradesh | (Rupees Six Lakh 2 | Loan No. 12-06-2026 | Part of Land No. 373 Min situated at Gram Tahroli Kila
Ashok Marg, LuCknOW 226001 and a branch olfﬁcelat 1st Floor, Atma Ram HO.USS,.1, 13 Gurjar Mohal]a 456313Ayea_ofthe property- 4251 Sq.ft B‘oundary Seventy Sevgn 0JHN2411000005094520, & Tehsil Tahroli & Distt. Jhansi, Uttar Pradesh - 284206 / 28-09-2026
Tolstoy Marg, Delhi - 110001 under the Securitisation and Reconstruction of Financial | | Gram Malakhedi Post (As per site): East - Land of Manohar Singh S/o|  Thousand Six KISHORI LALLU Area- 850 Sq.Ft Boundary-: (East - 12 Ft Wide Road
Assets and Enforcement of Security Interest Act, 54 of 2002 (the Act) and in exercise of | | Bhikampur Malakhedi Dfel\\za#gr\]lzfssti%Rgan/’oN[\?nhu-SRi?]aﬁ’ SB%T}S&;'!OUZ‘; Hundred.Fofrty One SADHANA DEVI‘ %6,97,773/- West - Bha Wan Das S/0 kailash North - House 0%
powers conferred under Section 13(12) read with rule 3 of the Security Interest | | Viiain Bhikampur ot va non Sio Nagu Singn. dary (As | Only) with further gwe '
Enf Rules, 2002 | i 2nd F 2026 cali Madhya Pradesh 456313 per sale deed):- East - Land of Manohar Singh S/o | interest applicable Mamta & Dhaniram, South - Land of Gokul & House of
(Enforcement) Rules, 200: |ssued.ademand nqtlce dated 0. nc! gbruary 0 Blca ing | I Loan Account No. Deva Ji, West - Road, North - Road, South-House |  from 11.04.2026 Ujayan Bala)
upon the borrower M/s A S Industries through its partners Shri Vijay Sadhwani, Smt. HL45SVLONS000005151818 | of Manohar Singh S/o Nagu Singh. lay
Suhani Sadhwani and Shri Naresh Sadhwani, to repay the amount mentioned in the (Ratlam-1) 3 | Loan No. 12-06-2026 |Arazi No. 2283/1 situated at Gram Babina, Jhansi, Uttar
q.?]“ce be&n% Rs.l-:,3z,02&4;2.98l- ($uPeesdo£F CroEr.e t']l'hlrt.y-SeveIn L:khs Two Mr./ Mrs. Samu Bai W/o All piece and parcel of one residential property of 11/06/2026 25.09.2026 0JHN2408000005088628, & Pradesh - 284401 / Area- 1400 Sq.Ft Boundary-: (Eagt - | 28-09-2026
ousand Four Hundred Seventy-Two and Ninety-Eight paisa only) due as on | ¥ gpiynarayan part of LSN 579/8, Phn No 11, Gram Gunawad,| Rs.1017671/- | Symbolic DHARMENDRA, % 6,49,376/- |Land of Seller, West - Plot of Abdul, North - 15 Ft Wide
30/01/2026 together with interest within 60 days from-the date of receipt ofthe said notice. | | Mr./ Mrs. Shivnarayan Ratlam Dist: Ratlam (M.P) 457001, Madhya| (Rupees Ten Lakh RAJABETI Road, South - Property of Mukesh)
The borrower having failed to repay the amount, notice is hereby given to the Sharma S/o Laxminarayan |Pradesh-457001. Total Area 1595 Sq.ft. or 148.23 Seventeen - -
borrower/Mortgagor/Guarantor (1) M/s A S Industries (Borrower), 23, Sector-F, Industrial | | House No 100 Gram Sq.mtr. = 29x55 Ft. Boundary: (As per title deed)|  Thousand Six 4 |Loan No. 12-06-2026 | Property situated on Mouja Lalore part of Survey NO.
Area, Govindpura, Bhopal - 462023, (2) Shri Vijay Sadhwani (Partner/Guarantor), B- g;}r:jaevgﬁd 52;'8811 Madhya Ezfrt]ﬁnt;ggwlaaﬂ g B;rgggnzag;vdsufvfgdﬁnuvrxgztr- Se\l/m;irg?] ?rédmy) glﬁqutgﬁﬁsggtllv?gﬁﬂﬁllZGm & 2372,2373,2374,2374/1,2378/1,2379,2380  Chitariya | 2g.09-2026
1§/185,/GB-Ward E;jliag;rh,hBhlorlj\‘al-46201%,h (3)I 42;7(1);0 SugaZI Sﬁadl\rwanhl Loan Account Number North-land of Bhawar Singh S/o Balu Singh, South | with further interest SHIKHA VERMA ' T 11.34.9647 \Fﬁval(lj Gﬂ", mrgoqm' :\g Ra\gfgsswgdi; Mor;na, .Mgdh}[/a
(Partner, luarantor), -A, Panchvati, Nayapura, Bhopal- and (4) Shri Nares HL45CHLONS000005045687 |—Land of Ramesh Giri Goswami. (As persite) East|  applicable from , radesh - / Area- 10 Sq.Ft Boundary-: ( ast -
Sadhwani (Partner/Guarantor), 54-A, Panchvati, Nayapura, Bhopal-462030, and the | [ (Ratlam-1) -Gunawad Barbodna Pwd Road, West- 11.06.2026 USHA VERMA Road, West - Plot of Mansingh, North - Plot of Vinod,
public in general that the undersigned has taken symbolic possession of the property Remaining Land of The Same Survey Number, South - Plot of Mukesh Khatik)
described herein below in exercise of powers conferred on him/ her under sub section (4) North-land of Bhawar Singh S/o Balu Singh, South v " Dot No. 12 & 13 m N
of Section 13 of the Act read with rule 8 of the Security Interest (Enforcement) Rules, 2002 =Land of Ramesh Giri Goswami. 5 |Loan No. 12-06-2026 | House built up at Plot No. agar Nigam New
onthis 24th September 2026. Mr./ Mrs. Jubeda Mansuri  [ALL PIECE AND PARCEL OF PORTION OF| 14-July-2025 | 25.09.2026 0JBL2203000005044762 & & Ward No. 74, NB PH.No. 24 New 81, part of Khasra No. | 2g.09-2026
The borrower/guarantors in particular and the public in general s hereby cautioned notto ‘.G'ﬁ 'I\;:;auadim Mansuri Sio E&\(_?EAI'\\JACWSF%)M SITUATED AT JYOTI NAGAR (glfégggs_lprﬁl(;e Symbolic 0JBL2002000005027030, | 2,48,408/- |134 aftgr mutation Ph. & Div. Kh. No 134/4 Mouza Gurda,
deal with the property and any dealings with the property will be subject to the charge of | | \grmail - TOTALAREA--360 SQ. FT. Lakh Twenty MOHAMMAD NASEEM, & Maharajpur Panagar Jabalpur, Madhya Pradesh 482002 /
the Small Industries Development Bank of India fpr an amountRs. 1,49,67,851:12/- and | | House No 86, Ward No 44 BOUNDARY:- Thousand Eight AJRA BEE 3,72,146/- Area- 675 Sq.Ft Boundary-: (East - House of SIeIIer, West
interest thereon. The borrower's attention is invited to provisions of sub-section (8) of | | Sutaro Ka Was, Ratlam EAST- ROAD, WEST- PLOT NO.32, SOUTH-| Hundred Two Only) - Plot of Ashraf Khan, North - Land of Mohsin Nawaz,
section 13 ofthe Act, in respect of time available, to redeem the secured assets. 457001 Madhya Pradesh GALI,NORTH-PLOT OF DIGAR. due as on as of South - 20 Ft Side Road)
Description of the Immovable Property Loan Account Number O oy 2025 wih 5 | Loan No. 12-06-2026 |Flat No. M-2 on Mezzanine Floor of Minakshi Mahal
All those piece and parcel of land admeasuring 930.66 Sq.ft. bearing plot No. 23 HL2000004036 licable fi 1th IDR 1404 021462 ! d at Plot Block Old No. 26. New No. 48. Pagni
g ) (Ratlam-1) applicable from 11tl 5 | 8 & situated at Plot Bloc 0. 26, New No. 48, Pagnis | 28.09-2026
comprised in Survey No 36/1/2, 38, 41, 42/1, 42/2/1 & 43, situated at SA| TOWER, Flat July 2025 MUMTAJ BEE HAMID. Paga, Indore, Madhya Pradesh - 452010 / Area- 780
No. T-03, 3rd Floor, Sawan Nagar, Village-Halapur, Tehsil-Huzur, District-Bhopal, butted - ’ 31,87,785/- g, ! y
dbourded by - North: Flat NG T.2. Eact. F nstructed over plot No 24 West: Plot | [Mr/ Mrs. Femida Bi Wio All Piece And Parcel Of Plot No 108 Sr No 150/6 11/05/2026 25.09.2026 SHAHID Sq.Ft Boundary-: (East - Common Passage, West - Flat
ana bounded by : Morth: Fat No |-z, East. Fouse constructed over plot No.24, West. Fot | I mohd. Salim, Mr./ Mrs. Gram Biriyakhedi, Inside Commerce College, Rs. 514913/ Symbolic No. M-1, North - Other Plot, South - Common Passage)
No.22, South: Khati Dharmshala Irshad S/o Mohd. Salim, Mr./ | Near Mohan Nagar, Tehsil & District- Ratlam, | (Rupees Five Lakh ' i - .
Date: 24th September 2026 Sd/- Authorised Officer | | Mrs. Mohammad Salim S/o | Madhya Pradesh-457001 Total Area : 400 Sg. Ft. | Fourteen Thousand 7 | Loan No. 13-07-2026 [PH.No. 14 Gram Kotdamata Teh. Sitamau & Distt.
Place: Bhopal Small Industries Development Bank Of India éggglei-‘l(:k::g Sommarce | Or 37:16 Sq. Mir. Boundary:- (as Per Tile Doed) Th:jl'ggn'*‘g:fyf)exnh OMSR2411000005094889, & Mandsaur, Madhya Pradesh - 458558 / Area (1425 So.Ft) | 28.09-2026
) ast- Main Exit On Road, West- Lane, North- C ) ) ;
Makan no 108, Mohan Nagar, |House Of Akaram Bhai Built On Plot No. 107,| further interest gﬁmTNgﬁ;g:m\Aﬁém % 15,26,320/- |/ Boundary (East - Road, West - House of Ratan Lal Ji,
Ratlam, MP- 457001 South- House Built Of Others On Rest Part Of | applicable from North - Road, South - Lane)
Pt Ny mber Said Property. (actual At Site) East- Road, West- - g | Loan No. 13-07-2026 | Private Layout Plot No. 33, part of Khasra No. 36/2,
Gali, North- House Akram Bhai On Plot No. 107, BL24 12 .
P sl CHL 100005946 (Ratlam-1) South- House On Part Of Plot No. 108. g‘llv"'l' fA£322205093 9, & Mouza Mahara]pur N.B. 664 PH.No. 20/17 New 60 R.NM 28-09-2026
FORM A Mr./ Mrs. Deepika W/o Rahul, | All Piece And Parcel Of One Residential Property|  11/06/2026 25.09.2026 SHIVANI LAKHERA 5,57,008/- | Maharajpur New Ward No. 75 Tehsil Adhartal & Distt.
PUBLIC ANNOUNCEMENT Mr./ Mrs. Rahul S/o Madanlal |Of House No.- 31, P.h.no.- 56, Survey No. Rs. 570032/- Symbolic Jabalpur, Madhya Pradesh - 482001 / Area (700 Sq.Ft) /
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency 427, Borda, Ratlam 424/464/1/1/1, R.n.- 02 (jaora), Village- Borda, | (Rupees Five Lakh Boundary (East - Plot Ramlochan Kushwaha, West - Side
Resolution Process for Corporate Persons) Regulations, 2016) Ratlam, Madhya Pradesh - Tehsil- Jaora, Distt.- Ratlam (M.P.)- 457226. Total| Seventy Thousand Road. North -Property of Maniu Tiwari. South - Propert
457226 Area: - 450 Sq.ft. Boundary (as Per Site): -east-| _and Thirty-Two ' perty I ' perty
FOR THE ATTENTION OF THE CREDITORS OF o ccount No B L o e (s e o] Ol with furthar of Seler)
M/S. KAMCO CHEW FOOD PRIVATE LIMITED 0 pen -an ispore Singh, West- ouse O inmtors i .
. HL45SVLONS000005127220 | Dinesh Ji; North— Kachcha Rasta; South— Rest| interest applicable g | Loan No. 13-07-2026 |Plot No. 10 & 11, part of Khasra 686/2/1, Anand City,
RELEVANT PARTICULARS (Ratlam-1) Ezg%)c_’f_SEaafgf purvey o Boundary (as Per Title from 11.06.2026 0BHP2410000005092684, & behind Jalsa Garden, Doraha JO, PH.No. 63, R.N.M 05, | 28.09-2026
1. | Name of corporate debtor M/s. Kamco Chew Food Private Limited Of Dinesh Ji: North- Kacha Rastag; South- Rest SANTOSH VISHWAKARMA, | z g 64,904/ | Gram Doraha, Tehsil Shayampur, District Sehore, Madhya
2.| Date of incorporation of corporate debtor | 15.03.2012 Land Of Same Survey No ANKIT VISHWAKARMA Pradesh - 466651 / Area (1600 Sq.Ft ) / Boundary (East
3. | Authority under which corporate debtor is | ROC, Madhya Pradesh - - - Plot No.12. Wi R North - Plot No.2 2 h
incorporated / registered Mr./ Mrs. Shiv Kunvar W/o All Piece And Parcel Of Part of 655/7 Village| 11-June-2026 26.09.2026 - Plot No.12, West - Road, North - Plot No.28 & 29, Soutl
4. Corporate Identity No. / Limited Liability U15400MP2012PTC027971 g_ann;lsa_l, MJ_.I l\g;s.sPrﬁvin ?inga l\ﬂandsaur Dist Mandsaur 458667 Madhya ('I_\'\:s 1585':5_22/- Symbolic - ROad)
Identification No. of corporate debtor ingh Sisodia 5/0 Sohan radesh. upees Fiiteen N7 H No. 294 PH.N. 24 Ward N 7 Gram
5. | Address of the registered office and Office No. 706-711, Princess Business Skypark, Singh, Mr./ Mrs. Sohan Singh| Total Area : 1614 Sq.ft. Or 150 Sq.mtr. Lakh Eighty Five 10 | Loan No. 13-07-2026 ouse No. 29 O /90'. ard No. 0 G.a
principal office (if any) of corporate debtor | PU3 Commercial Scheme No. 74, Indore, Madhya S/o Hari Singh Makan N 238 | Boundary:- Thousand Five ORLM2408000005089403, & Panchayat Sarangi , Gram Sarangi Teh. Petlawad, Distt. | 9g.09-2026
Pradesh o ’ Ward N 09 Rinda Reenda (As Per Title Deed) East- Nala, West- Sohan | Hundred Two only) GAJJU GARAWAL, 7 6,08,897/- |Jhabua, Madhya Pradesh - 457770 / Area (1100 Sq.Ft) /
6. Insolvency commencement date in respect | 22.09.2026 (order uploaded on 28.09.2026) Mandsaur 458667 Madhya Singh, North- GovtLand, South-govtLand with further interest HEERA GARAWAL Boundary (East - Ratlam Road, West - Property of
of corporate debtor Pradesh Loan Account No. (As Per $|te) East-Rasta, West- Housg of |applicable from 11th Narsingh Garawal, North - House of Nathu S/o Khatu
resolution process Manfisaur1 0000051633 orth- Gali, South- Gali B
8. Namle and regifstration rumberofthe :\g;-ll;akrili Sood N VirT MrsDh . Wio TAl e 3 Tof Piot No 105 (p) & 106 (o) 1310212026 25.09.2026 11 | Loan No. 13-07-2026 | House Register No. 163 & Panji No. 145 Patwari Halka
insolvency professional acting as interim egistration No.: r./ Mrs. annakunvar W/o piece and parcel of Plot No p p .09. " .
resolution professional IBBUIPA- 002/1P-NO1224/2022-2023/14221 Dharampal Singh Rajput | Block No 175 (b) Ph No 52 Bahadurpur Khalsa,|  Rs. 1028524/~ | Symbolic gwggﬁg%\%ggssoﬂaa%“ & No. 66 Ward No. 06 RNM Mandsaur Gram Billod Tehsil & | 2g.09-2026
9. | Address and e-mail of the interim resolution | Flat No. 1804, Tower 30, Lotus Boulevard, Mr./ Mrs. Dharmpal Singh Jagir Tehsil Jaora & Distt Ratlam M P 457226 | (Rupees Ten Lakh ¥5,27,535/- |District Mandsaur, Madhya Pradesh - 458556 / Area (
professional, as registered with the Board | Sector 100, Noida, Uttar Pradesh — 201301 Rajput Makan N 23 Ward N {457226 Madhya Pradesh. Total Area (property: Twenty Eight PATIDAR, 525 Sq.Ft ) / Boundary (East - Road, West - House of
E: contactaakritisood@gmail.com 12 Tah Jaora Bahadurpur 1)1036 Sq.ft. or 96.24 Sq.mtr. Total Area| Thousand Five MUNNI BAI Dhanraji, North - Property of Dhanraj, South - Property of
70.] Address and e-mall to be used for Fiat No. 1804, Tower 30, Lotus Jagir Jaora Ratlam (property: 2) 635 Sq.ft. or 59 Sq.mtr. Boundary:- "":“”d'edITwef‘:]y Nandlal Sen)
correspondence with the interim resolution | Boulevard, Sector 100, Noida, 457226 Madhya Pradesh (property 1): - As Per Title Deed East : House of our Only) wit
professional Uttar Pradesh — 201301 Loan Account Number Rajendra Ji, West :House of Nepal Singh Ji, North| . further 12 | Loan No. 13-07-2026 | Property situated at Saral No. 2396, Prasth No. 563 Gram
E: cirp. kamcochewfood@gmail.com LA45VLLONS000005147035 |: House of Manohar Das, South : Aam Rasta. |r#§:ﬁs1t1agglgzgzbée 0MSR2407000005087484, & Dalouda Chopati Tehsil Dalouda & Distt. Mandsaur, | 2g.09-2026
T ast dat forsubmission ofdams 12.10.2026 & Boundary: (property 2): - As Fler Tile Deed East o JABBAR SHAH Madhya Pradesh - 458001 / Area (3060 Sq.Ft) /
12 Classes of creditors, if any, under NA HL45SVLONS000005155775 |: House of Dharampal Singh Ji, West : House of ’ % 7,64,804/- Y q.Ft)
" clause (b) of sub-section (68) of section 21, (Ratlam-1) Nepal Singh Ji S/o Deep Singh, North : House, of SATTAR SHAH, Boundary (East- Property of Sultan Shaha, West - House
ascertained by the interim resolution Dharampal Singh, South : Common Road. AAMINA, of Salim Shaha, North - Road, South - Other Property)
Y SHAMIM BEE
professional Mr./ Mrs. Ganeshram All The Piece And Parcel Of Property House 11-Jun-2026 26.09.2026
13 Names of Insolvency Professionals NA Mr./ Mrs. Deep Mala Patidar | Situated At Survey No. 66/5/2/2 Rakba 0.03 Rs. 1671846/- Symbolic _07- House built on part of Plot No. 1435/2 situated at Gram
identied to actas Authorised Mr./ Mrs, Ramdayal Heotor Or 300 Sq Meter & Survey No. 66/5/2/1/2|  (Rupses Sixtsen 18 | L PR2406000005085821 13:07:2028 Detwara, Tehsi & Disit Lat Utta/ Pradesh - 284403
Representative of creditors in a class Lachchakhedi, Bilantri, Rakba 0.0221 Hector Me Se 70.12 Sq Meter| Lakh Seventy-One ) & wara, I & Listri Itpur, Uttar Fr - S | 28-09-2026
(Three names for each class) Mandsaur, Dist.- Mandsaur (total 370.12 Sq Mtrs Of 3984 Sq Ft), Ph No. 65, Thousand Eight SAKUN, 711,29,507/- |/ Area (181.58 Sq.Mtrs) / Boundary (East - Other's
14](a) Relevant Forms and A) hitps://ibbi.gov.in/home/downloads (MP) 458990 Village Lachhakhedi, Tehsil & Distt.: - Mandsaur, Hundred and NIKITA Property, West - Other's Property, North - 3.04 Mtrs Wide
(b) Details of authorized representatives | B) NA Loan Account Number M.p- 458990 Total Area- 3984 Sq. Ft. Boundary | Forty-Six Only) with Road, South - Other's Property)
are available at: m—45§HLO’:)5000005060392 (as Per Site):- East- Rasta, West- Self Land, apﬁz‘(l:g%rlénftr%rrisgo po— 13072026 | Plot No 841 Govind ol Kol Bavd ToeT & Dt
i ! : ; andsaur- North - Land Of Ramjas, South - Land Of Bagadi - 14 | Loan No. -07- ot No. ovind Colony near Kali Bavdi Tensi Istt.
Notice is hereby given that the National Company Law Tribunal has ordered the commencement - Jun-2026
of a corporate insolvency resolution process of the M/s. Kameo Chew Faod Private Limited on Ram. Boundary (as Per Title Deed):- East- un 0IDR2402000005079068, & Indore, Madhya Pradesh - 452010 / Area (455 Sq.Ft) /| 28.09-2026
22.09.2026. o Rasta, West- Self Land, North - Land Of Ramjas, SANDEEP KUMAR, 712,56,888/- | Boundary (East - House of Deepak (Plot No. 845), West
The creditors of M/s. Kamco Chew Food Private Limited are hereby called upon to submit their South - Land Of Bagadi Ram. KAVITA KUMAR T - House of Hari (Plot No. 840), North - Road, South -
‘ﬁr';'r']“ﬁf,n‘“’e'g“ag;‘}ﬁl{’e”n{’r’ytﬁg‘_’%_12'10'2026‘0”‘e interim resolution professionalat the addfess | Fir 7 Mirs. Yashwant Mali Slo |All Piece And Parcel Of One Residential| 11-June-2026 | 26.09.2026 Drainage)
The financial creditors shall submit their claims with proof by electronic means only. All other [ | Gopal Mali . Property of PART OF PLOT NO. 49 ,WARD NO Rs. 817470/- Symbolic 13-07-2026 |H No. PTN 101/01, Property ID 1004684435 Ward
creditors may submit the claims with proof in person, by post or by electronic means. Mr./ Mrs. Gopal Mali S/o 02, Geeta Bhawan Ward, Behind Geeta Bhawan | (Rupees Eight Lakh 15 | Loan No. 3-07-2026 | House 0. , Property 004 ar
Afinancial creditor belonging to aclass, as listed against the entry No. 12, shallindicate ts choice | | Laxmi Narayan Mali Road, KOTHARINAGAR,MANDSAURDIST Seventeen 0CMP2311000005072089, & No. 1, Pipri Ward, Teshil Nowgong & District Chhatarpur, | 98.09-2026
of authorized representative from among the three insolvency professionals listed against entry [ | Mr./ Mrs. Pushpa Mali W/o  |MANDSAUR M. P-458001, MANDSAUR,| Thousand Four GULAM BAKSH, 7 8,71,914/- |Madhya Pradesh - 471201/ Area (770 Sq.Ft) / Boundary
No.13 to act as authorized representative of the class [specify class] in Form CA. Gopal Mali Madhya Pradesh — 458001. TOTALAREA: 727 |  Hundred And RESHMA BEGAM LI East - Property of Savir Baksh. West - Property of M
Submission of false or misleading proofs of claim shall attract penalties. .sd| |4 Shubham Gali No. 1 Geeta |SQ.FT. Or67.58 Sq.mtr. BOUNDARY:- (AS PER | Seventy Only) with NASIR BAKAS ’ (East - Property of Savir Baksh, €St - Froperty ot Munna
Aakriti Sood E’v\?aviian Kot’\f}lagrl]\laggr dosh TITLE DEED) EAST - Rest part of plot no 49, fulrth%rI infteres:0 Beg, North - Compound of Sharma Ji, South - Road)
Date: 29th September, 2026 Interim Resolution Professional andsaur, Madhya Pradesh - | WEST - house on rest part of plot no 49, NORTH | applicable from 10- 7. -
Place: Noida, Uttar Pradesh Reg No: IBBI/IPA-002/IP-ND1224/2022-2023/14221 | o | 458001 —Road, SOUTH - plotno 48. (AS PER SITE) Jun-2026 16 | Loan No. 13-07-2026 (Property situated at Survey No. 337/2/1, & 337/2/2
AFA certificate No: AA2/14221/02/300627/204418 | || Loan Account Number EAST - Rest part of plot no 49, WEST - house on 0IDR2112000005041667, & PH.No. 38, private part No. 49, Gram Musakhedi, Indore, | 28.09.2026
\ AFA Valid up to: 30-June-27 :—N/:«45§|—|-0"‘ll)3000005040202 rest part of plot no 49, NORTH - Road, SOUTH - gam\OSH SOLANKI, £10,20,421/- |Madhya Pradesh - 452001 / Area (1200 Sq.Ft) /
andsaur- plotno48. Boundary (East - Road, West - House of Yadav Ji, North -
Mr./ Mrs. Dev Bai W/o All Piece And Parcel Of Part Of P.h.no 45, Lsno. 11-May-2026 26.09.2026 Private Part No. 47 (Remaining Survey No. Land), South -
Radheshyam Kumawat 130/3, Village- Lodh Mandsaur Dist Mandsaur| Rs. 1748109/- Symbolic Private Part No. 50 (Remaining Survey No. Land)
Mr./ Mrs. Narendra Kumawat | 458895 Madhya Pradesh (Rupees Seventeen - -
S/o Radheshyam Kumawat |Total Area :- 2350 Sq.ft (218.32 Sq.mt)| Lakh Forty Eight 17 | Loan No. 13-07-2026 |H No. 143 outside Orchha Gate Jhansi, Uttar Pradesh -
Mr./ Mrs. Radheshyam Boundary:- Thousand One 0JHN1608000005001271, & 284002 / Area (300 Sq.Ft) / Boundary (East - Road, West| 2g_g0.
Kumawat S/o Hiralal (as Per Title Deed) East- Self Land Of Donor,| _Hundred Nine SANJAY KUMAR +218.006/. |- Garden of Kh(uman No)rth - Houss (Of Nathu, Sout .| 25082026
Kumawat Makan N 70 Ward | West - Land Of Vishnulal, North - Self Land Of | Only) with further POONAM ’ /18,0967 Garden of Kh ’ ’
N 4 Hanuman Mandir Ke Donor, South - Road interest applicable PRAMUD,SAGAR arden of Khuman)
Pass Lodh Mandsaur M.P- (as Per Site) East- Self Land Of Donor, West - from 11th May 2026
i58892 MadhXGNPra%es gandhOfl\_"/ishgulal, North - Self Land Of Donor, 1g | Loan No. 13-07-2026 | Mouza Karrapur P C No. 82 RIC Parsoriya Khasra No. 541
oan Account Number outh —Roa ; ; ]
HL45CHLONS000005099563 SAG_1502_033917, & Tehsil & Distt. Sagar, Madhya Pradesh - 470337 / Area | 2g.09-2026
HL45AHLONS000005058704 RAJESH KUMAR JAIN, £2,04,846/- |(433.3 Sq.Ft ) / Boundary (East - Banda Sagar Road,
(Mandsaur-1) SAVITA JAIN West - Ramdas Ka Chabutra, North - Land of Vendor,
For any query, please Contact- Sanjay Singh Rathore (9993460061) South - House of Gudda Agnihotri)
Mr. SANJAY SINGH RATHORE-(9993460061) & Mr. SURYAKANT RAWAT-(9685768426) Place : Gurugram Authorised Officer
Date: 30/09/2026, Place: Madhya Pradesh (Authorized Officer), For India Shelter Finance Corporation Ltd. Date : 29.09.2026 Shubham Housing Development Finance Company Limited
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m E SA F REGD. OFFICE: ESAF Bhavan,

ESAF SMALL FINANCE BANK Mannuthy, Thrissur- 680 651, Kerala

GOLD AUCTION NOTICE

Notice is hereby given to the public that gold ornaments pledged with ESAF Small
Finance Bank Ltd. against various loan accounts and remaining overdue/
unredeemed despite repeated notices will be auctioned for recovery of the Bank's
dues, in accordance with applicable banking regulations and policies.
DETAILS OF AUCTION
Mode of Auction: Off-line (Physical Auction through Branches)
Date of Auction: 13-10-2026 ‘ Time: 11:00 AM to 01:00 PM

Auction Venues: The auction will be conducted at the following
ESAF Small Finance Bank branches in Madhya Pradesh
Interested bidders are requested to visit the respective branches for participation. For
detailed branch addresses and contact numbers, please visit the Bank's official website

BRANCH NAME - LOAN ACCOUNT NUMBER
Anuppur: 75250002726781, 2910285, 75260000788108, 0931920, 0991506, 1015137, Amla:
63260000448606, 0489888, 0495186, 0497633, 0515751, 75260000786152, 0956703, 1054943,
1123054, Betul: 75260000855033, 0899509, 0935083, 0972602, 0990447, 1087590, 1123904,
Multai: 75250002816102, Chhatarpur: 63260000477041, Chhindwara: 75260000784186,
1116757, Sausar: 63250001642953, 63260000515581, 75260000966654, Hatta: 63260000200884,
Dewas: 63260000451010, 0482731, 75250002844898, 75260000856921, 0899879, 1017134,
1020477, 1058356, 1081861, Dindori: 63250001630335, Harda: 75260000891214, 0911028,
Nar p (Hosh bad): 63260000241936, 0450482, 0459696, 0461531, 0467740,
0468708, 0483149, 0495766, 0499709, 0519434, 75260000881433, Sohagpur: 63250001637303,
63260000454105, 0455923, 0467610, 0470904, 0501427, 75260000824032, 0872890, 0881563,
0982303, Indore: 63260000451570, Jabalpur: 75260000791152, 0804840, 0810358,
0821697, 0940703, 0961643, 1023652, 1036297, 1039862, 1041867, 1066570, 1114381, 1121667,
Sihora: 75260000823794, 1064514, Mandla: 63250001593874, 1604235, 1630435,
63260000503264, 0509913, Nainpur: 75260000876903, Gadarwara: 75250002643536,
75260000819812, Panna: 63250001614986, 75260001042816, 1122716, Begamganj:
75260000830150, 0904172, 1082229, Rajgarh: 75260000938417, 0941971, 0944906, 1015707,
1025748, Ratlam: 75260000939866, 0965256, Rewa: 63260000466962, 75250002718856,
2754867, 75260000843846, 0848096, 0928116, 0977973, 0980376, 1045040,
Bina: 63250001636605, Garhakota: 75260000945184, Sagar: 75260000808213, 0808963,
0969178, 1014049, 1075013, Maihar: 63250001651695, 63260000442287, 0469356,
75260001031396, 1032525, Nagod: 63260000448116, 0448806, 75260000887792, 0893680,
0901287, 0904502, Nasrullaganj: 75260000818104, 0820509, 0825580, 0877541, 0894828,
0896415, 0910660, 0955665, 0960525, 0963329, 1066800, Shahdol: 63260000520101,
75260000793808, 0844984, 0945364, 0945414, 1020627, 1110798, 1123804,
Tikamgarh: 63260000461771, 0474806, 75260000846260, 0860853, 0955735, 1074315, 1093268,
Ujjain: 63260000451800, 0500139, 75260000873668, 1003620, 1115919,
Vidisha: 63260000212531, 0476993, 75260000815409, 0937519.
Important Instructions: Borrowers may redeem their pledged gold ornaments by clearing
the total dues along with applicable charges at least two days prior to the auction date.
Interested bidders must carry valid KYC documents. GST Registration Number is
mandatory for firms/companies, wherever applicable. Bidders are required to deposit an
Earnest Money Deposit (EMD) of Rs.2,500 before participating in the auction. The auction
will be conducted on an “as is where is” and “as is what is” basis. The Bank reserves the
right to cancel/postpone the auction or reject any bid without assigning any reason.
Participation in the auction shall be deemed acceptance of all terms and conditions of the
Bank. The Minimum Reserve Price will be fixed by bank on the basis of IBJA Rate as
applicable on the basis of purity of Gold.
Place: Thrissur
Date: 30-09-2026

(Sd/-) Authorized Signatory
ESAF Small Finance Bank Ltd.

STHS ST HRA BT R /AR $T I : 20 g Rig SR, 9993460061, 8, Tedhvor A1, dioidl fifhd & U, wid g<d &

TTAS O B BT WM/ Al &1 M : 41 Wold 98 WIOR, 9993460061, Ugctl el dIU—175, d9Ia WIS dRTET, 9 31h
ST & UM, TR AT, HE HAR-465441
YA BT ThBT— T YA SR oy B BN RS & AW R give, AREGNTH, TIEUHE A b G |

W, IoulT — 456010 (FETRT) |
A B R e give, JRESTTY, TIETEE § SR Yeer wise B fafics &AM W T e |

HLAHSVLONS000005128714/AP-10285437 , 126,/ |16-FATE—26, | 23-Rice—26 | T 735000/
wibRIm

AfPT TRAR, FRE TR, 726765/ — qP %. 73500/ —
828746 ¥. 10,000/ —

A HURT/ GRIT FaRT @1 fa@=on Tia—hers dITage. 52, TA.TH.UA. 80/1, Wil Fax 85, TEIel dIell YITel fOTel ATSITYR 465337
WA A T,

HL48CHLONS000005031718/AP-10055383] 1R/ | ot 23fdav—26 | T 3150000/~

e s 2320473 /— 6—STIRCT—26, ke . 315900 /—
3155232 . 10,000/ —

SreT GOy /Gl HURT o7 fAaRo: g ex 3445 WO e THEN 403 WRERT FoOR 141 BT REAT SGeqR e EelqR Hed TSI

482001 482001 H& Q¥ —

TR T B @1 W/ A B R 8 G RiE TOR, 9993460061, Wil HaX —781, WM e, WuTl SfdR, HaRdTel TS
@ | AR TS SEelqR — 482001 HEI WM

TS R IR @ WM / A BT I s Goig RiE VISR, 9993460061, 16,600, NI O, Bl ARIE], dlg WS,
ATeT—466116, fTe R, 7 W |
AN BT TBT— 1 I gIve, AREINITH, TTEUHE W AT Foey Bgea Hrave fafics & am W fhy o |

WA BT TBT— T A $TUE, AREISITH, TISUHE! §RT ST AUeex wig+a diureH fafics & wer # fpam smoam )

LA45VLLONS000005104068 / AP-10247558, 223026 / | o7—amred—oe, | 23—RIFeR-26 [ % 1081620/~
N T GE3

I, w8, Rewrew 429695/ — T, 106162/—
466097 %. 10,000/~

HLA45RNLONS000005090776/AP-10217185, -T2 o) frregg 05, | 27 aa? | e/
. . . v . 195020 /—
T 3T, JTHROT SO, 1649312/~ Ricaney 1776362 kd 100005—

IE |/ GRIAT HURT PTGV dTQaqd 14 69 AT 212,/430 AR 212 B 91T T (AN oG SARAT @I T8 3R orell
SOOI 456006 SOOI AL FAY,

sract Eafty/gelda Huly o fawr : gf 9 vE. Fa 580 /2, Wi 28 (6], difq cawge, fivg Fa¥ 58, 8 HeeRWE HaWR
el #ewR 72 T —458556 458556 HEWR FEA U | Bl URAT 240 I Wie (S3ed IS & ITAR) TR Fell H1g 7, af¥e:
T IR, ITR: dATS AT, IRV AT AR |

ORI B BT ®IF [/ N B W 20 worg Rig VSR, 9993460061, 8, HEdUR A, WISl BT b UM, AGd g8 B
W, SOOI —456010 (HEd TIaeT)
PIAF BT TIPE— T T e, JRESITE, TTEvHe) gRT SRear deer wrge wiuker fafics @ var # fpar e

TUAS OFT B BT WM/ A &1 wI: 20 Gorg Rig WK, 9993460061, 30, URWET BiciiHl, T TS, HER — 458001
YN T TBr— T A g, ARSI, TIUHE! §RT a1 Aeex wigwa diaver fafics & ver # fbar e

LASGVLLONS000005068897 /AP-10165083 13-afi26/ |24-qeTe-26, | 23—Rigfaw—26 | T 812175/
wwer, A M, U oA, gAY AT 780621 /— widfiw a6 %. 81217 /—
850939 %. 10,000/~

HLAHSVLONS000005138718/AP-10315873 12-SFad-26 / |18—geé—2s, | 23-REFA-26 [ . 735000/~
T 91, eem 662613 /— 31 GG bcd . 73500 /—
708641 %. 10,000/~

st FafT/ GRRM WaRy 1 fAaRor Ao dEest @R qa) 161,/3 BT e, fym FaR 50 & FaR 756277, Wb AR, dEdtA
SR e AR TAA. 470002 A U, YE—3T=T BT AP, U¥EA-ITS, STR—IRN fardl &1 wife, SRo—smeiy 37 &1 791,

IEd Uil /GRR Hafr &1 faRor a1 ax 06, Wvd Hav 29 HHM TR 38, Ma—TMael TE. AR, NA-HER, WA AL 466118
AR 7 TRw F1 QT e | ot uRat— 2000 @ Wi 3R 18587 @ AR, Tlged S @ IIER| [Ra— AGATA BT HHM,
e~ ITHRT PT AB, SR~ FSH, IRAT— P T B A

TS S R BRI /AR BT WM ¢ 57 Gorg R8Ok, 9993460061, WP T, GHAT A, STgR XWERT & W, ARTSTES
Bled @ U, Y TR, SaeqR S, TR, AR (Fed gaw)
A B REE T T IR e wiew BT fifics & AW R give, SRESITE, TR W 6y W |

SRS T TR BT ®IF [/ N B WL 20 wiora Rig W6R, 9993460061, 16 /600, 31T e, wiee dikien, dilg s, amer
466116, fore HER, e waw|
WA BT TWBT— T A gT9e, JRESITH, TIEUHE §RT SRAT Weex Hig= HiuRe forfics & ver # fpam smoam |

HL45CHLONS000005087264/AP-10209742, 13326 2026, 23—Rycae-26 . 974750 /—
&1 e, SR RiE e 1028752 /— wiBfie 5l %. 97475/
1161365 . 10,000/~

SrFe Wil /YRR HWafT $1 e 76 av 246 G FaR 14 MA—AIRT SRR T8 I a9 455118 TqT H TSR~

HLAGSVLONS000005138165 /AP-10323682 ,

13—3dici—26 / 28-geiT—26, 23 Rm—26 | ¥ 1012500/—
ST 91, W I aRe, AUd FER, Tide

1031050 /— b . 101250/—
1163163 2. 10,000/ —

SO O R @ WM/ A @ W o Gorm RGE WOk, 9993460061, S XM diRereM, 123—T, 3 dc, Bl @T,
Tl NS, TN — 455001

A Ry / QR Hury o fawer Gigg e 38 WS 7 1825,/2/2/1/1/1/1/1/1/1/1/1/1 9 FaR 07 gRpa™ A4 &
U HREAT GER T8 AR Rl R Aretar f S 465447 WA WQW IR AT 465447 465447 MR HIGTAT HE AW, —

WA B TBT— T A $TUE, AREISITH, TISUHE §RT SREAT AUeex wig+a diureH fafics & wer # fpam smoam

STHS O B BT I/ AR BT I o org Rig 9K, 9993460061, W e, dIUH—175, 91 e dRTE, S aife $fyar
@ U, AR ACTdl, Fed HQT—465441.
WM BT TPL— T JTA FToE, IR, TIEUHE ¥ AT Aeex B FraRe fafics & 9@ w By S |

HL45CHLONS000005073639 / AP-10165311, 159026/ | 25-qemdos, | 29 TWCUN26 | ¥ 682500 7=
WM 91, 919, A AT, 702962 /— N aonn :: :;:2502§_

IFA HURT/GRIAT HuRT &7 faavor: o€ s 09 A — TSt g Fav 37 Y WAET HAIG 76 /4 qEIA WHBES oTel
AR (e FSW) 455001 AT HEd UQEI,

HL45SVLONS000005142865 / AP-10330728 , 13326 / |06—oRTRI—06, | 23-FIRR—26 | © 1290680/—
A7 A T /A Haweld, Fawed, A, 435344/ — B £ %. 120086 /—
494696 %. 10,000/ —

O O BRI/ e BRI 27 o Rig SR, 9993460061, $1 XMW BiFQIaN, 123-Y, ¥ O, BreiHl 90, UL WS,
AT — 455001

e U / PR WUy @ feRer wife dav 11, 9 4R, 487 (), a-Amen, deie—ae, Ria-sso 456665
SOOI A R,

WA B TPT— T A $TUE, ARCISITH, TISUHE §RT SRAT AUeex wiga dare fafics & wer # fam smoam )

HL47CHLONS000005039041 / AP-10083059 15-ad-25/  |1e—qom§—26, | 23-Rma-26 | T 8598075/
I S/ A VAR A FIAE, 723213/~ Ry e . 853807 /—
T [EATE, UPR A FIIATE, 801394 . 10,000 /—

SO T A BRI/ AART BT R 4 o Rig 6K, 9993460061, 8, TTHUR A, IO HrATCA B UM, WD gd D
W, Sould — 456010 (FeT )
A BT TPL— T JTA FT0E, TR, TIEUHE ERT ST ey Hg-™ diane fafies & wer # faar smem|

ST HURT /YRR HURT $1 IR0 MeSansT & SIgER a1€ HAIG 05 W HHIP 97, 151, 152, 153, 154, 155, IR 152 1 2T/
-1 95 TR, 3 TR ARTET SRR 91T TEISTQR 1ok 7T U 474012 Fel TR,

HL45SVLONS000005115324/AP-10257191, 1osiia—2s, | 18-TeE—26, | 20-Riw—26 | ¥ 1470660/~
Kijcatca LLd

¥ W, oRfdw s, 1099223 /— ¥. 147966 /—
1243697 3. 10000/—

U O R BT WM/ N @ W o G RiE WOR, 9993460061, TWife e 40, 3 O, TOTIRT eiran, R Hew,
TIfRIR 474011

I FaRT / GRAR Gafy @1 feRen Tia- ol wite da) 17 fiEs 74 98 SR fre-@ER T 66118 WER WA wew,

YAM B WS- T T $Toe, RSN, TISUHS g1 $f3a1 Feex wigwiw Hrare fafics & wer  fevar smem)

Chart

the path
forward
with
influential
market
voices

Decode markets with
candid conversations and
insightful Q&As featuring
voices shaping business,
markets, and economy.
Every Monday in
Business Standard.

Business Standard
Insight Out

FTAST ST 9 & WM / TAr & RF: 57 6o R1g IOIR, 9993460061, 57 X diveiad, 123—T, 3 e, Hel= a1, LAl 3T,
AT — 455001
M BT TS~ T4 T SR Aeek BT FraReH fafice & By § ge, aRSTE, TEewd 9 by g |

LA47VLLONS000005087206 /AP-10210766, 129026 |18-geig—os, | 23-TN-26 | T 8536075/
P FATS, TN FIATE, AR AT GRS, 561287 /— Riicaicd Rid . 853807/ —
506045 . 10,000/ —

I FaRT/ G HaRT B R fen—Fdet @& oguR a1 HHie 05 g R MG 9T W HHEIG 97, 151, 152, 153, 154,
155, 3R 152 /-1 @1 X1 IR TIMRR 474003 TR #eal YR ool &5bel 3892 a7 e MR 361.71 a7 HeR ARKAdD A

HLBPSVLONS000005144327/AP-10318184, 12525 /  |13—smea—oe, | 23126 | . 488320,/—
IFEHT o /3 EHER IO 1 307426 /— s T T 48832 /—
437751 %. 10,000/~

R IR AN fHETelTe qrATer BT wWic L S erhs FT AHT qd: AGR AT (TR P) BT HbT U qSdH

T T B BT I /AR T I ;s Horg RiE WOR, 9993460061, Wife WX 40, ¥ T, TUMHR e, RIS ¥ew,

IEd HURT / JRA HufT &1 fAaRor wife Fax —11 (), werT Fax—96 (), R Wwaud —27 Fa1 Ggays —s8, YH—daT AT,
aedier SRR, Rrer—ame (gdh) f 463106 7 wew, gd—-sR Rig o1 ooiF, aRem— SuR™ &1 7@, RIS, STR—eEud
g @1 7=

TIRR 474011
rAE B R e give, JRESITY, TIETEE & aRY SR ek wree wluRed fafice & M W fpy S|

ST O IR B W/ A B ®IM A0 Wl Rig WO, 9993460061, Wite Fa} 69, NI del, THAI R, SiF —1,
Ut — 462011
G PT Abr— T A g0, ARSI, TIUHE! §RT a1 Aeex wigwa pavee fafics & ver # fbar o)

LASGCLLONS000005037478/AP-10076759, 11—TdaR—25 26—aTR—26, | 23~ TRaR—26 . 892500,/ —
TERF.Z SR, YaRM WOR, 604422 /— B G w. 89250
702552 . 10,000/~

IE HURT/GRBK FURT HI @GR SMania 76 @eRT Fa% 54 /2% /1, NLUd. FaR 10,/19, &l Fax 192 Ao v, a6 Fa¥

HLAGSVLONS000005139547 / AP-10325173 , 13-aiia—26,) |22--26, | o Ryameog | ¥ 449765/
Ra a1 Rrafern, R s R, 296837 /— hicaicd @ ®. 44376 /—
355668 %. 10,000 /—

03, IRYATH. 3R i vrRar qedia vaRan, frer gde, il 470666 T8 w0 Uo¥ & fowy # Rerd 2

Iad HURT / GRRT WaR1 BT fIaRo: Gigags s0 wiie qa) 38 (@) it /6 Fa) 379 (@) UM SR ST oo @8 d€Iq forem
TR HIGTAT, 465550 3R HIGTT TAUT 465550 465550 AR HIGial HE Fawl,

O O R BT I /AR BT M ¢ s o RiE WOk, 9993460061, WUH e, GEH WA, STRR XERe & A, IRt
Bled & ¥, Sy TR, SEaqR IS, AR, TR (e e
A B R A SR Seer wiee B fifics @ A R g9e, SIRESITE, THEHE 9 5T o |

OIS T PN BT WM/ A BT I S Ao g YIOR, 9993460061, WM O, d1gF—175, 99IG XIS ANTE], 90 MG AT
& U, AR ATCI, WA TU—465441
AT BT AQBT— T A ST eek BIga HluRe fafies & M W goe, ARESITY, TIEUhe 9 fby S |

HLAGSVLONS000005161596/AP-10367069 1, 13026, | 22—qeig—26, | 2-NIR-26 | T 628040/—
oy 4, e s, wene Wi, 415144 /— i e <. 62804,/ —
487928 . 10000/ —

HL45CHLONS000005069724/AP-10160956, 1326, |21—9S-26, | 23-—TdaR—26 | T 979160/
W, wom, 043568 /— Rilcancd & 2. 97916 /—
1059083 %. 10,000/~

I FaRT /G HaRT &7 RERr e 36 He FaR 99 UM genenm S ¥R Fer@rn 98 IueqR ftenm $ER 453220
$eR w T,

areel WA/ GRRI oy @7 feRon wem AR 48, WG FaR 205, TCAR) Fobl FaR 65, UM axerel {uar, qedlie qsre, frar
TR HIeTdl, A YT, RFhIe—465550 AR HTGTAT HEd WART 465550 465550 AR HTTdl Hed WAE,

ST O B BT RIF /N BT W 2 worg RiE W6, 9993460061, 8, HEdUR A, WISl HAfe b UM, HId g6 &
TR, IO — 456010 (T FR¥) qIAH $T qdbl— W qIAH $IUE, AREGITH, TIZUHE! gRT SR Aeex BT+ Hare
fafics @ uer % faar sgem)

TS SR R BT WM/ Nerl &1 ®IF: 41 worg Rig ISR, 9993460061, UM ol dIgsi—175, d€ia s dkiel, I it R
@ U, AR ACEl, I HA—465441
A BT TBT— T4 T AT Weey Bgeia HrUnNee fAfics & M W give, SRS, TIEUher 9 fhy o |

LA45CLLONS000005053777 & HL4SCHLONS000005029444/ |  11—Td%—25/ | 13—amrer—oe, | 23— vmae—26 | % 1201913/
AP-10123543 & AP-10052034, 1827762,/ — e ¥ B % 120191/~
o 41, MidE dsm, 1413321 . 10000,/—

LASTVLLONS000005071358/AP-10168629, 10-3FG@R—25/ | 13—oradi—oe, | 23—Riav—26 1‘:3:;1550// -
: - ! iy ] _
T HEErel, e ATe e, 386289 / Bicaned o = 10000,/
e HufRT /Gl HRT &1 favor @1 /o @ ) 304 /1,/3, Ao @R, GE R 27, TEE YR qEAH, el [ (72

UR¥T) 485115 STACYR el Hwl, qd—<rs, uied— Ra qure gurerer s S (\ferd w@ri), Sor— Ria qare gEarer @ s (qiferd
<), gfior— e diaw @ e,

Irac HaRy/ GBI EaRY @ Ao dvd G 5/5 7 AR B @ U RE B wile W AGH, I U IS B 3R,
SR T SR 465441 465441 HET W, Yd—qURI BT HbT, Ufed— dodl I, STR—GAAT HaR $T 7™, SfRo—damerds off
P wile,

TR T B BT RIE [/ A BT W S Gorg R 0K, 9993460061, YT Tl a7 IS IF WS B U IEX AT
WA BT TPT — T A $TUe, ARESNTH, THEUHE gRT $Rear deer wis+a diaRed fafics & uer § far smem |

ST O A BT WIF /N B I 4 Gora [RiE SR, 9993460061, 8, HEdWR AN, dordl S & U, HuB ged &
SR, SOl — 456010 (e W)
AN BT TBT— 1 I gIve, ARENITH, TTEUHE W AT oey HIgea Hrae fafics & am W fhy o |

HL45SVLONS000005128448 /AP-10281465, 11-T§—26 23fideR—26 | ¥ 1260000/ —
27—3TXT-26, . 126000,/ —

AT 9, W R, 1029237 / — B Sk :
1142376 . 10,000/ —

HL45CHLONS000005051360 & 13025 / |23—JciS—26, | 23—Riawav—26 | % 1360417 /—
LA45VLLONS000005107821 / AP-10116449 & 1628238 /— A @ . 136041 /—
AP-10250765 , @1, qPe FAURI, 1739241 . 10000 /—

Sra HIRT /YRR FaRT $1 fAGR0E @wR1 o 355,/2, HHI FaR 31 a1 FaR 2, MG SAFNG Teede A, RTel —<arT 455118
<ar e e & i R o TRar 3000 @ wie a1 27881 a7 WieR (CEed SIS @ AgWR) |4 dRg RiE AR @1 AP,
e <oig g $1 A, SR gt BT AHM, IRV GSF AR URE I UERR BT ABT

I FufT /GG FaT # fawer figaga—o02, AHM qa) 122 @ W ¢HS R Ui, W A gerem UM gurRd UR Terdrar
TEdld SUgR Ren $3R §3R, qh—Ea e ued @1 oY fy, wRem-ws®, STv—Rar a8 @ wie, I3 R B 76 |

TR ORI PR BT WM / el & I 41 Worg Rig WOR, 9993460061, 1 X Biveid™, 123—T, ¥ dcl, Bl a1, T, s,
AT — 455001
PIEAA BT TAPE— T e e, IRESITE, THEvHd) gRT $Rar deer rga siuRker fafics @ ver # fpar e

ST O R B WIF /N B ®IF: ) Gora R W8, 9993460061, 8, HedWR AN, GO i & U, wie fed &
TR, IS — 456010 (Fedl WI<w)
WM BT WS- T JTA FToe, RS, TIUHS ¥ 3T Aeex B Hrave fafies & 9@ w By S |

HLAGSVLONS000005149291 / AP-10339193, 130026/ |0y rerd_o, 23—1%%“_26 2 ?;%//—_
Ay 7, wwura e, e R A 751056 /— V. o = To000/—

HLA45CHLONS000005057089 & LA45VLLONS000 1338126 / | 20-qeé—26, | 23—RiarR—26 | ¥ 707045/ —
ot B

005075251 / AP-10128765 & AP-10182346, 825608,/ 3. 70704 /—
a7 qE, W TR, e [, 928654 . 10000,/—

ST HuRy,/ G FaRy @1 &R wife Fav 17 <o dax 596, NUAU 07 IM— Aifear b, 78 eic R SR Arerar Tad,
RITPTS—465550 TN TR ATCTaT 465550 465550 IR ATeidT el FQl,

Iad HURT /YR WU BT ARV (7 99 FaX 765,/1/4 Ul (QQAUT—31 Rl FaX 2245) MA— Q@S] qEA— ATHS
RIel— a7 UAT—455001 <A WA UQ¥, WI— GSd, URTH- e 48 B THH, SR- AREAena s w1 e,
<R e B TE, geae Rig @ o,

ST S AR BT R/ AArh $1 e o "o g 6k, 9993460061, W At d1UH—175, d€IE e ARTEl, I offt gfeam
@ U, AR AT, WA TT—465441
FM B TPE— T YT FTUE, SRS, TISUHE! §RT a1 Aeex Hrgeia Hrarer fafics & war # feban s

S O R BT WIH [/ Al BT W s o [{5E 0K, 9993460061, S X Biveraw, 123-T, 9 e, BIe aF, TAL
TS, A — 455001
WA BT TIPL— G TA FTUE, IRESITE, TIEUHE gRT ST ey wigei siune fafiics & uar § faar smem|

WIF : #eY WQW, i : 30—09—2026 Rl ST AoeR B BURTE fafics




